HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE HELD
IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN, CHANDIGARH, ON
TUESDAY, THE 3%° MARCH, 2020 AT 11.00 A.M.

QUESTIONS.

Questions entered in the separate list to be asked and answers given.

1II. BUDGET FOR THE YEAR 2020-2021.

RESUMPTION OF GENERAL DISCUSSION on the Budget Estimates for the year 2020-2021 and

reply by the Chief Minister thereon.

III. DISCUSSION AND VOTING ON DEMANDS FOR GRANTS ON BUDGET -2020-2021.

Demand No.1

A MINISTER

to move that a sum not
exceeding ¥ 87,88,21,000/-for revenue
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 1- Yidhan
Sabha.

Budget Estimates
2020-21

Pages

1-§

Demand No.2

A MINISTER

to move that a sum not exceeding
3 161,49,00,000/- for revenue expenditure
be granted to the Governor to defray
charges that will come in the course of
payment for the year 2020-21 in respect of
charges under Demand No. 2- Governor
& Council of Ministers.

Budget Estimates
2020-21

Pages

6-15, 16-20

Demand No.3

A MINISTER

to move that a sum not exceeding
¥ 425,84,56,000/- for revenue expenditure
and ¥ 15,10,00,000/- for capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No.3-General
Administration,

Budget Estimates
2020-21

Pages
114-117,118-132,
217-220,221-246,
782-783,
1219-1227, 1265-
1268

Demand No.4

A MINISTER

to move that a sum not exceeding
4 1539,56,13,000/- for revenue
expenditure and T 215,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.
4-Revenue.

Budget Estimates
2020-21

Pages
54-61,62-67,118-
132,133-139,221-
246,253-258,656-
742,753-774,1018-
1024,1112-1116,
1219-1227,1235-
1245,1248-1236,
1265-1268,1276-
1277

Demand No.5

A MINISTER

to move .that a sum not exceeding
T 256,05,98,000/- for revenue expenditure
and Z 26,00,00,000/—1'01‘ capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 3- Excise &
Taxation.

Budget Estimates
2020-21

Pages
68-71,72-79,83-
§7,88-91,1265-1268
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| Demand No.6

A MINISTER

to move that a sum not
exceeding T 9994,14,41,000/-for revenue

expenditure and ¥ 10,00,000/- for capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 6- Finance,

Budget Estimates
2020-21

Pages
92-95,96-113,140-
150,247-252,253-
258,656-742,1248-
1256,1265-1268

Demand No. 7

A MINISTER

to move that a sum not exceeding
3 42,73,30,000/- for revenue expenditure
and ¥ 309,00,00,000/- for
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 7-Planning
and Statistics.

capital

Budget Estimates
2020-21

Pages
253-258,1219-
1227,1235-
1245,1309-1309

Demand No.8

A MINISTER

to move that a sum not exceeding
T 1196,84,52,000/- for revenue
expenditare and ¥ 2477,69,00,000/-
for capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.

8- Buildings & Roads.

Budget Estimates
2020-21

Pages
199-216,518-521,
1181-1187,1265-
1268,1269-1271,
1272-1273,1276-
1277,1282-1283,
1284-1285,1286-
1286,1302-1302,
1303-1304

Demand No.9

A MINISTER

to move that a sum not exceeding
3 17270,83,20,000/- for revenue
expenditure and ¥ 1600,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.
9-Education.

Budget Estimates
2020-21

Pages
259-333,1269-1271

Demand No.10

A MINISTER

to move that a sum not exceeding
I 684,04,11,000/- for  revenue
expenditure and T 16,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.
10- Technical Education.

Budget Estimates
2020-21

Pages
334-361,1269-1271

Demand No.11

A MINISTER

| ¥ 301,17,10,000/- for

to move that a sum not exceeding
revenue
expenditure and T 130,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21 in respect of charges under
Demand No. 11- Sports & Youth Welfare.

Budget Estimates
2020-21

Pages

362-388,
1269-1271

Demand No.12

A MINISTER

to move that a sum not exceeding
¥ 133,10,63,000/- for revenue expenditure
and T 15,00,00,000/- for capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 12- Art &
Culture,

Budget Estimates
2020-21

Pages
389-403,1269-1271
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Demand No.13

A MINISTER

to move that a sum not exceeding
£4 5567,49,84,780/- for revenue
expenditure and T 966,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.
13- Health,

Budget Estimates |
2020-21

Pages

404-489.490-
500,1265-1268,1272-
1273

Demand No 14

A MINISTER

© move that a sum not exceeding
¥ 122,90,60,000/- for revenue expenditure
and ¥ 1450,00,00,000/- for capital

expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 14 — Urban

Development.

Budget Estimates
2020-21

Pages
522-557,1278-1278

Demand No.15

A MINISTER

to move that a sum not exceeding
3 4978,00,56,000/- for revenue
expenditure and I 5,00,00,000/-
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.
15- Local Government,

for

Budget Estimates -
2020-21

Pages
221-246,522-
557,1265-1268

Demand No.16

A MINISTER

to move that a sum not exceeding
T 61,86,23,500/- for revenue expenditure
and ¥ 5,10,10,000/- for capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 202021 in respect
of charges under Demand No. 16- Labour

Budget Estimates.
2020-21

Pages
611-655,1148-
1165,1265-
1268,1284-1285

Demand No.17

A MINISTER

sum not exceeding
T 415,02,45,000/- for revenue
expenditure and I 1,00,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand

No. 17- Emplovment.

to move that a

Budget Estimates
2020-21

Pages
611-655,1265-
1268,1284-1285

Demand No.18

A MINISTER

to move that a sum not exceeding
3 713,86,45,000/- for revenue
expenditure and I 124,11,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year 2020-
21 in respect of charges under Demand No.

18- Industrial Training.

Budget Estimates
2020-21

Péges
611-655,1284-1285

Demand No.19

A MINISTER

to move that a sum not exceeding
¥ 515,49,34,000/- for revenue expenditure
and ¥ 570,20,000/~ for capital
expenditure be granted to the Governor to
defray charges that will come in the course
of payment for the year 2020-21 in respect
of charges under Demand No. 19- Welfare
of SCs & BCs.

Budget Estimates
2020-21

Pages
573-610,1280-1281
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Demand No.20

A MINISTER

to move. that a sum not exceeding
T 7847,03,35,000/- for  revenue
expenditure and ¥ 33,92,00,000/~ for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21in respect of charges under
Demand No.20-_ Social Security &
Welfare,

Budget Estimates
2020-21

Pages
656-742,775-
781,1282-1283

Demand No.21

A MINISTER

to move that a sum not exceeding
4 1415,34,16,000/- for  revenue
expenditure and ¥ 172,02,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment . for
the year 2020-21in respect of charges und
er Demand No. 21 -Women &

Child Developmeni,

Budget Estimates
2020-21

Pages
656-742,743-
752,1282-1283

Demand No.22

A MINISTER

to move that a sum not exceeding
T - 164,10,24,000/- revenue
expenditure be granted to the Governor
to defray charges that will come in the
course of payment for the year 2020-21
in respect of charges under Demand No.
22- Welfare of Ex-servicemen.

for

Budget Estiinates
2020-21

Pages

656-742

Demand No.23

A MINISTER

1% 651,31,80,000/

to move thal a sum not exceeding
for revenue
expenditure and ¥ 16002,55,41,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21 in respect of charges under

Demand No. 23-Food & Supplies.

Budget Estimates
2020-21

Pages
953-962,1246-
1247,1248-
1256,1288-1288

Demand No.24

A MINISTER

to move that a sum not exceeding
4 2654,67,97,000/- for  revenue
expenditure and I 2155,87,00,000/~ for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21 in respect of charges under

Demand No. 24-Irrigation.

Budget Estimates
2020-21

Pages
1062-1100,1101-
1108,1112-
1116,1291-
1292,1293-
1294,1295-1296

Demand No.25

A MINISTER

to ‘move that a sum not exceeding
T 288,63,53,000/- for revenue
expenditure and T 14,51,00,000/~ for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the vyear
2020-21 in respect of charges under
Demand No. 25- Industries.

Budget Estimates
2020-21

Pages
186-188,1134-
1147,1148-
1165,1248-
1256,1299-
1299,1301-130!

Demand No.26

A MINISTER

to move that a sum hot exceeding
¥ 139,62,00,000/- for
expenditure be granted to the Governor
to defray charges that will come in the
course of payment for the year 2020-21
in respect of charges under Demand No.
26- Mines & Geology.

revenue

Budget Estimates
2020-21

Pages

1166-1174
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Demand No.27 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 3612,62,59,000/- for  revenue | 2020-21
expenditure and ¥ 10,00,00,000/- for | Pages
capital expenditure be granted to the | 784-846,847-
Governor to defray charges that will come | 860,963-968,995-
in the course of payment for the year | 997,1109-1111,1286-
2020-21 in respect of charges under | 1286
Demand No. 27- Agriculture.

Demand No.28 | A MINISTER to move thal a sum not exceeding | Budget Estimates
4 1137,16,11,000/- for  revenue | 2020-21
expenditure and ¥ 20,00,00,000/- for | Pages
capital expenditure be granted to the | §61-896,897-
Governor to defray charges that will come | 901,1287-1287
in the course of payment for the year
2020-21  in respect of charges under
Demand No. 28- Animal Husbandry &

Dairy Development,

Demand No.29 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 122,42,00,000/- for revenue | 2020-21
expenditure be granted to the Governor | Pages
to defray charges that will come in the | 902-916,963-968
course of payment for the year 2020-21
in respect of charges under Demand No.

29- Fisheries.

Demand No.30 | A MINISTER to move that a sum not exceeding | Budget Estimates
4 548,49,57,000/- for revenue | 2020-21
expenditure be granted to the Governor | Pages
to defray charges that will come in the | 847-860,917-952
course of payment for the year 2020-21
in respect of charges under Demand No.

30- Forests & Wildlife.

Demand No.31 | A MINISTER to move that a sum not exceeding | Budget Estimates
4 12,64,30,000/- for revenue | 2020-21
expenditure be granted to the Governor | Pages
to defray charges that will come in the | 1206-1218
course of payment for the year 2020-21
in respect of charges under Demand No.

31- Ecology & Environment.

Demand No.32 | A MINISTER to move that a sum not exceeding | Budget Estimates
e 5973,60,20,000/- for revenue | 2020-21
expenditure' and T 327,00,00,000/- for | Pages
capital expenditure be granted to the | 998-1010,1011-1017,
Governor to defray charges that will come | 1025-1059,1060-
in the course of payment for the year | 1061,1257-1262,
2020-21 in respect of charges under | 1290-1290
Demand No. 32- Rural and Community
Development.

Demand No.33 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 506,89,30,000/- for revenue | 2020-2]
expenditure and ¥ 172,49,60,000/- for | Pages

capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21 in respect of charges under
Demand No. 33- Co-operation.

969-994, 1284-1285,
1289-1289, 1300-
1300
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Demand No.34

A MINISTER

to move that a sum not exceeding
£4 2192,02,23,000/- for revenue
expenditure and T 410,71,00,000/- for
capital expenditure be granted to the
Govemor to defray charges that will come
in the course of payment for the year
2020-21  in respect of charges under

Demand No. 34- Transport,

Budget Estimates
2020-21

Pages

80-82, 1175-1180,
1188-1198, 1302-
1302, 1305-1306

Demand No.35

A MINISTER

to move that a sum not exceeding
4 25,51,10,000/- for revenue
expenditure and I 34,10,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the vyear
2020-21 in respect of charges under
Demand No. 35- Tourism,

Budget Estimates
2020-21

Pages

1228-1234, 1308-
1308,

Demand No.36

A MINISTER

to move that a sum not exceeding
T 5356,75,70,000/- for revenue
expenditure and T 255,01,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21 in respect of charges under
Demand No. 36- Home.

Budget Estimates

2020-21

Pages

151-177, 221-246,
1263-1263, 1265-

1268,

Demand No.37

A MINISTER

not exceeding
for

to move that a sum
ks 45,87,21,000/-

expenditure be granted to the Governor
o defray charges that will come in the
course of payment for the year 2020-21
in respect of charges under Demand No.

revenue

Budget Estimates
2020-21

Pages

41-53

Demand No.38

A MINISTER

to move that a sum not exceeding
T 2112,76,01,000/- for revenue
expenditure and ¥ 1500,51,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the vyear
2020-21 in respect of charges under
Demand No. 38- Public Health & Water

' Supply.

Budget Estimates
2020-21

Pages

501-517, 1274-1275,
1295-1296

Demand No.39

A MINISTER

to move that a sum not exceeding
k4 206,34,00,000/- for revenue
expenditure and ¥ 90,01,00,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21  in respect of charges under
Demand WNo. 39- Information &

Publicity,

Budget Estimates
2020-21

Pages

389-403, 558-572,
1279-1279

Demand No.40

A MINISTER

lto move that a sum not exceeding

I 6710,29,00,000/- for revenue
expenditure and ¥ 785,85,20,000/- for
capital expenditure be granted to the
Governor to defray charges that will come
in the course of payment for the year
2020-21  in respect of charges under
Demand No. 40- Energy & Power.

Budget Estimates
2020-21

Pages
1117-1122, 1123-
1133, 1199-1205,
1297-1297, 1298-
1298, 1307-1307




-7

Demand No.41 | A MINISTER to move that a sum not exceeding | Budget Estimates
¥ 103,46,20,000/- for revenue | 2020-21
expenditure be granted to the Governor | Pages
to defray charges that will come in the | 1148-1165
i course of payment for the year 2020-21
in respect of charges under Demand No.
41- Electronics & IT.
Demand No.42 | A MINISTER to move that a sum not exceeding | Budget Estimates
! 1% 987,07,66,000/- for revenue | 2020-21
expenditure and T 150,00,00,000/- | Pages
capital expenditure be granted to the | 21-40, 1265-1268,
Governor to defray charges that will come | 1276-1277
in the course of payment for the year
2020-21  in respect of charges under
Demand No. 42- Administration of
Justice.
Demand No.43 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 291,66,00,000/- for  revenue | 2020-21
expenditure and T 120,00,00,000/- | Pages
capital expenditure be granted to the | 178-185, 1265-1268,
Governor to defray charges that will come | 1276-1277,
; in the course of payment for the year
i 2020-21 in respect of charges under
5 Demand No. 43- Prisons.
Demand No.44 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 36,26,97,000/- for revenue | 2020-21
expenditure and ¥ 2,00,00,000/- for | Pages
capital expenditure be granted to the | 189-198, 259-333,
Governor to defray charges that will come | 1264-1264
in the course of payment for the year
2020-21 in respect ‘of charges under
Demand No. 44- Printing & Stationery.
Demand No.45 | A MINISTER to move that a sum not exceeding | Budget Estimates
T 1212,51,61,000/- for capital | 2020-2]
expenditure be granted to the Governor | Pages
to defray charges that will come in the | 1313-1323
course of payment for the year 2020-21
in respect of charges under Demand No.
45- Loans & Advances by State
Government.
Iv. MOTION UNDER RULFE 121.
A MINISTER to move that the provisions of Rules 231, 233, 235 and 266

of the Rules of Procedure and Conduct of Business in the
Haryana Legislative Assembly in-so-far as they relate to
the constitution of the :-
} i) Committee on Public Accounts;
! i) Committee on Estimates;
‘ iii) Committee on Public Undertakings; and
v) Committee on Welfare of Scheduled
Castes, Scheduled Tribes & Backward
Classes, for the year 2020-2021 be suspended.

ALSO to move:- “that this House authorizes the Speaker, Haryana Vidhan

Sabha, to nominate the Members of the aforesaid
Committees for the year 2020-2021, keeping in view the
proportionate strength of various parties/groups in the
House”. ‘




V. LEGISLATIVE BUSINESS.

1. The Haryana Appropriation A MINISTER to introduce the Haryana Appropriation (No.1)

(No.1) Bill, 2020. Biil;
to move that the Haryana Appropriation (No.1)
Bill be taken into cons_ideration at once;
Also to move that the Bill be passed.

2. The Haryana Private A MINISTER to introduce the Haryana Private Universities
Universities (Amendment) (Amendment) Bill;

Bill, 2020.
to move that the Haryana Private Universities
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

3. The Haryana State Higher A MINISTER to introduce the State Higher Education Council
Education Council {Amendment) Bill; -
(Amendment) Bill, 2020, :

to move that the State Higher Education Council
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

a. The Haryana Development A MINISTER to introduce the Haryana Development and
and Regulation of Urban Regulation of Urban Arcas (Amendment) Bill;
Areas {Amendment) Bill,

2020. to move that the Haryana Development and
Regulation of Urban Areas (Amendment) Bill be
taken into consideration at once;

Also to move that the Bill be passed.

5. The Haryana Agricultural A MINISTER to introduce the Haryana Agricultural Produce
Produce Markets - Markets (Amendment) Bill;

{Amendment) Bill, 2020.
to move that the Haryana Agricultyral Produce
Markets (Amendment) Bill be taken into
consideration at once;

Also to move that the Bill be passed.

6. The Prohibition of Child A MINISTER to introduce the Prohibition of Child Marriage
Marriage (Haryana (Haryana (Amendment) Bill;

Amendment} Bill, 2020.
to move that the Haryana Prohibition of Child
Marriage (Haryana (Amendment) Bill be taken
into consideration at once;

Also to move that the Bill be passed.

7. The Haryana Group D A MINISTER to introduce the Haryana Group D Employees
Employees (Recruitment and (Recruitment and Conditions of Service)
Conditions of Service) Amendment Bill;

Amendment Bill, 2020.
to move that the Haryana Group D Employees
(Recruitment and Conditions of  Service)
Amendment Bill be taken into consideration at
once,

Also to move that the Bill be passed.




3. The Haryana Pond and Waste | A MINISTER to introduce the Haryana Pond and Waste Water

Water Management Authority Management Authority (Amendment) Bill;
(Amendment) Bill, 2020

to move that the Haryana Pond and Waste Water
Management Authority (Amendment) Bill be
taken into consideration at once;

Also to move that the Bill be passed.

CHANDIGARH: RAJENDER KUMAR NANDAL,
THE 2" MARCH, 2020. SECRETARY.
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gufc JAFHIT 2020—21

9

199-216,518-521,1181-
1187,1265-1268, 1269-
1271, 1272-1273,1276-
1277,1282-1283,1284-
1285,1286-1286,1302-
1302,1303-1304

gEE el e WeE o wdg B fag
17270,83,20,000/-%98 g Ui @y @ forg
1600,00,00,000/-F78 | IFEE  gENIRT oAU
FERT B 99 @Al B g @ g USH B S
S oH T e o fRET % oeN ol % ar # o9y
2020—21 @ AW & A F S|

gulc AT 202021

T

259-333,
1269-1271

10

YT @Yl o RO T4 P 684,04,11,000 /-
Y T YOI @9 @ O 16,00,00,000/-F98 9

FoIT ITTHIFT 2020—21

S RIRT RIoaTel FEIGY @Y 9 Wl Bl gH | 30

& fory gar @ S S AN AT 10—G it (R
@ i =l & IR A ¥ 2020-21 B WA B HA
¥ SRR |

334-361,1269-1271

HAT .

11

T A

gEa BN B woNd @™ @ (ol
301,17,10,000/- w99 TN doirtd @d @ g
130,00,00,000/- T9 ¥ MG FERIRT IS
TEIGT B ST wEl W geEm @ Y uIN @1 S
S AN W M—WOhE T AT HeUIeT B S
ZEf P SN H 9§ 2020-21 @ AN B HA A
AT |

Tole STTHM 2020—21

P
362-388,

1269-1271

HIT .

12

TR B9 [F o @9 @ g 133,10,63,000/-
TR T goii @l @ oY 15,00,00,000/- T 9

FOlc AT 2020—21

SR SRR TSTTTe MEIEY Bi S+ @l B g | 9o

& [T yom @ 9 S AR ST 12—%en
el & 3T ol @ 9N H 99 2020-21 B YA
& wH F M|

389-403, 1269-1271




T .

13

G e b Aot TY @ oY 5567,49,84,780/-
ST T goiTe @d @ Y 966,00,00,000/- TG W

FoIS ST 2020—21

orifires SERITYT WISgUTe AEIEd T O wEl BT gar | 1o

& Y gee @ O S AT WEr 13-|Re §
:ﬂfﬂwﬁ%aﬁﬁaﬁzozo—ma‘?wtﬁzﬁﬂﬁ
|

404-489, 490-500, 1265-
1268, 1272-1273

AT A

14

T T

e e [ e @E B
122,90,60,000/-%70 T UoITd @@ @
1450,00,00,000/- ST H 3D 1A ToqATEH
B S WA B gEW B Y FEE B W W Al
e 14-TR Rea & o\ ol & oan H
2020—21 B YA B HA H AT |

LET

9 3

gsic A 2020—-21

RS
522-557,
1278-1278

| W

15

T&H w3

el T
4978,00,56,000/- ®U TN TS W B
5,00,00,000/- T ¥ ARG WA oA

P T @ B M @ I geE @ S W A
e 15—l T B e o @ IR X
202021 @ YA B HH A AR |

ML FT

Iole A 2020—21

L)
221-246, 522-557, 1265-
1268

AT .

16

T BT 6 ue @d @ fog

| 61,86,23,500/- w98 W genw @Y & ferg

goIC JHM 202021

5,10,10,000/- ¥ 3R <R I HEET F 9 | 10

Wl B ogeE F Y uam @ S o A e
16—5/ & SR Al B IR F a§ 2020-21 B TAH
@ A H ST |

611-655,
1148-1165,
1263-1268, 1284-1285

EI

17

e oe [ e @d @ ol
415,02,45,000/- ST T oG wE ® g
1,00,00,000/- TR § SIS SRR ISTUTA A
@ I9 WA B gHE @ g FEH @ ST S AT
HE 17-AR B = a B IR H a9 202021
B YT B HH SR

Hoic HAJH 2020—21

RS
611-655,

1265-1268, 1284-1285

18

Ted BN b RoRd @™ @ (el
713,86,45,000/- ®U Tl UoiRia @E % foQ
124,11,00,000/- ©93 ¥ SFES SRR SIS
e @1 9 @l B M P AU gEE @ S
Y wiT wEn 1g—eieifie ulEn $ oria @l @
IR ¥ a9 2020-21 F I & HA A |

T STGAM 202021
T3

611-655,
1284-1285

AT 4.

19

g BT (6 word  @d ® fel
515,49,34,000/-598 T goid wE @ fom

ST AT 2020—21

5,70,20,000/- ST ¥ FRIE TR ASYUT ARG | 10

Pl o7 wE B gPE B Y USH B OGTR SAT
weET 19— st @en fies i @ Fem
@ e d @ A A 9 2020-21 F P B B
F ey |

573-610,
1280-1281

{20

T BT [ weeg @b @ [
7847,03,35,000/-57% R Yo @Y @ o
33,92,00,000/- T | IFEF SRR SO TEIed
F T @ @ gFM T o uar @ S o #q
T 20—ATITG RET ael Heury & o =l B
TR H a§ 202021 B YA B HA H AT |

goic AFHTT 2020—21

k]

656-742,
775-781,
1282-1283




21

@

UEIg Bl fob Noid W9 B (o0 1415,34,16,000/-

| W e oiNa wWE @AY 172,02,00,000/-%90 ¥

YD ERIR X[ogurel HEGd BI S Wl Bl YD
3 fU wEM 1 SR W A gEm 21-afder qen
e e @ o= =1 @& ar § af 202021 &
YT & A |

TTE SIHAN 202021

PAs
656-742,

743-752,
1282-1283

[ 22

TG e fF e ww @ form
164,10,24,000/- w9 ¥ IEED YRS TSIl
TR @ 89 @4l B gem @& g ugH B SR
ST HIT W 22—9ayd Al BT e & el
A B AN H g¥ 2020—21 B YR B HA A
SRR |

ol ATATT 2020—21

ELs)
656-742

AN G,

23

TR H T e @9 & el
651,31,80,000/- w0 T Ui wd B o
16002,55,41,000/- S5 ¥ A0E gANIRT IogUT
AEIGT B O TE B gEM B o UEH @ A
S AT W 23Ry U g @ onfm ol @
IR ¥ a9 2020—21 B PRIA B B A AR |

TOIC AN 2020—21

k]

953-962,1246-
1247,1248-1256,1288-
1288

24

W W [ v Wy B o
2654,67,97,000/- ¥T0 TN YOI WY B fol

GoTe AT 202021

2155,87,00,000/- w9 ¥ oGS geRID Togare | IO

qEIGd B 99 @Al B gHEH B /T Y @ o
AT e 24-—fEE @ afm oal @ an # af
2020—21 & YA & HA H SR

1062-1100,1101-
1108,1112-1116,1291-
1292,1293-1294,1295-
1296

AT .

25

U T o o E@Y @ (o0 288,63,53,000/-
w0y T gSi @d @ AU 14,51,00,000/- 9 H

IR IR XoUUT AEISY B S @l Bl g B | 40

T U™ @ S W ART S 26—9ENT @ 31
I T IR H a9 2020—21 B GG B HH H AR |

TuIc AT 2020—21

186-188,1134-
1147,1148-1165, 1248-
1256, 1299-1299,1301-
1301

HIT 4.

26

g e b e WY @ ferg
139,62,00,000/- ©7% ¥ 3FRIEG ¥ TSI AEGT

@ S @A P gEE B Y FEE B oA | T

T 26-9M Y9 Y-fAsF & el udl @ ar #
T§ 2020—21 & AN B HH H AT |

FoIC AN 2020—21

1166-1174

AT .

27

T

Td B b YoRd @49 & olg
3612,62,59,000/- w9U TN Yot @4 & g

Huic A 2020—21

10,00,00,000/- %93 ¥ FRE W SO AR | 90

B ST T B gHH S AT UEH BT AR ST
der 27— & T = @ IR F T 202021 B
YA & 9 ¥ a1 |

784-846,847-860,963-
968, 995-997,1109-1111,
1286-1286

AT .

28

W HN 0 oRd @4 @ feld
1137,16,11,000/- <94 T Yo @d @ fon
20,00,00,000/- 9 ¥ FfEE A TR "EEY
® B9 wHll B FEH B U USH B GRS A
e 28—3arad_ael S¥ Qe & oreflw wdl &
TR ¥ a9 2020—21 F YA & HH H |

T JMJHT 2020—21

kil

861-896,897-901,1287-
1287

AT A

29

YR Y fob Ned W9 b v 122,42,00,000/-
T § e ¥ Tud "AEey B B9 W] @l
FHH B Y WEE B SR S HT G 20—l
e ® HdiA @l @ arR W g9y 2020-21 B YA
& HH H M| '

T ATATA 2020—21

75
902-916,
963-968




AT 4.

30

TF HA

e T B Yeeg @9 @ ol 548,49,57,000/-
R Rl TSauTa HESd B S el B
o F Y TETT @ S O AT HE 30—9F dl1
[ & an § a¥ 2020-21 &

e

1
!
ki
)

goic IFFH 2020—21

9%
847-860,

917-952

31

\!\)
[=a)
ﬁ
[7¥]
=
=
<
b
by

- | Tote eIgAM 202021

1206-1218

i 32

T HAl

s
49
kN
%E%ﬂ
297q |
%%g%
84427 4

g
;
£
§
|

:

@ R § ¥ 2020—21 & G D HH H

TIC ATATT 2020—21

s

998-1010,1011-
1017,1025-1059,1060-
1061,1257-1262,1290-
1290

AT §.

33

TS N [ oI @d B (oY Xeid @9 &
506,89,30,000/- ST ¥ T YO @A B
172,49,60,000/- 573 a=ife T TodTe HEley

I E B gEE B o EE B W m; '

939¥F

2020—21 @ G B HF H SR |

foic AFHT 2020—21

s

969-994,

1284-1285,
1289-1289,
1300-1300

IR

34

TRATT B (o Jord @9 @ g 2192,02,23,000/-
wI g gl @Y B Y 410,71,00,000/- ST W

217 waTT @ W W W ST 34—URdgd & S
gt @ AR A a9 2020-21 B G B HH H AL |

TolC A 2020~21

e < WoAdTe AEIEd B S Wt o JHH B | SO

80-82,1175-1180.1188-
1198,1302-1302,1305-
1306

35

R
ORITT 3 [ Yo @Y @ g 25,51,10,000/-
w0 T Ui @ B fAQ 34,10,00,000/- T §

fRrT ye B S W A W 35—ded @ ST
Rt @ IR H ad 202021 B A B HA A A

Sl IR oTe WEred @ 9 w3 gent @ | IS

Folc IFA 2020—21

1228-1234,
1308-1308

36

TeT B b we @9 @ 9
5356,75,70,000/- ®IA Tl gorg wE B U
255,01,00,000 /- ST ¥ SFfIE IR IS FEGY
B ST A B gEE B Ry uSH B AR Sl =T
e 36— @ o dl & IR ¥ 99 2020-21 &
T & B H T |

Foic AT 2020—21

s

151-177,

221-246,
1263-1263,1265-1268

AT 4.

37

T O [ T @E @ [Ty 45,87,21,000/- TR
W o IR TSI WERA B SH Gl Bl G
& fow wem @ Wi ot A s sk @
i o ® AR § 99 2020-21 F WA B B A
AT |

Foic IATAN 2020—21

T
41-53

AT 4.

38

YT B (o ol @9 @ (919 2112,76,01,000/-
®T q getva wE & o 1500,51,00,000/- T3
¥ e R ST AEIGE BT 99 W Bl gHr
& foT wem B 9@ S AT W 38— wWRed
Rl & 4R H a9 2020-21 B
I & HH H S|

qoIc ST 2020—21

ki)

501-517,
1274-1275,1295-1296




AN .

TF w1

T BT [ NN W B o 206,34,00,000/-
WO W T Od @9 B o 90,01,00,000/- wT
WWWW@W@%@W%
T ga @ 9 S AT W 3g—a O FearR
@ ol =l & qN H 9§ 2020-21 B YA B B
#

%

ol HJHIT 2020—21

EAS]

389-403,
558-572,
1279-1279

AN ¥,

40

o w0 6 e wd @ e 6710,29,00,000/ -
w9 qT YOg @ @ fTY 785,85,20,000/-5T
IR IR AU FBISd ®T 99 WAl Bl ghe &
Y& P IR W ART A 40— e REm
e dl @ IR § a¥ 2020-21 F IR D HH
| AR |

g

sl AHTHIA 2020—21
PLs

1117-1122,1123-
1133,1199-
1205,1297-
1297,1298-
1298,1307-1307

IR

41

U & 5 IRT @9 B forw 103,46,20,000/ -
T ¥ FEE W TR q8ied B 99 @9l @
geE & fIU gRE @ W W A wWem
41— Tur guen N & onfe =i @
R H gY 2020—21 B YA B B AR |

qoic ATHM 2020—21

kA
1148-1165

AT 4.

42

URg W [ e wY $ foy 987,07,66,000/ -
T el Wiia @d & o 150,00,00,000/- S

R IR YR IS HES P ST Wl B gy | 4o

@ fT wem @ S S AT e 42— yeres
@ A= gl & AR F 9§ 2020-21 S FAE & HH
H SR |

SIS AT 2020—21

21-40,1265-
1268,1276-1277

43

TR S 6 oo @d & 291,66,00,000/-
U AT Yo @d & fau 120,00,00,000/- T3 d
Y VIR T AEIGd B 91 WAl Bl GHT B
U U= &1 S ST AT SR 43—®RATR & a9
2l @ IR ad 2020—-21 B YA & HH H TR |

guic FFAM 2020—21

k)
178-185,1265-

1268,1276-1277

AR 4.

44

URTd B f Iod @9 @ T 36,26,97,000/-F0
T GSITT @9 & I 2,00,00,000/- 9 37 ATE%
R oAU WElEd @l 99 @9l @ geM @ fow
YEM B W G AN GEH 44—TE0 qe g
ARl B oE @t B oar  ad 202021 B T
@ ®mH H I

oI IIAN 2020—21

TS
189-198,259-

333,1264-1264

AT .

45

T HAT

.

0 F goin @9 3 oY 1212,51,61,000/-
d ol W ST wEIRd & 99 @Al @
T [0 U=M B A W AN AT 45-X18g
IR GRT_Fot_aen W & oefi =i & I #
T4 2020—21 P A & HA F AR |

ER

§oic JAFH 2020—21

PLs)
1313-1323




IV, 3w 121 @ ol @

weaelt feml & S| 231, 233, 235 997 266 © SUSY g d@
fFg—

i) e o wfafy ;

ii) e A

iii) @ SumAl deelt wfafy ; qer

iv) erg¥IferT STfor, STt den fisR ot @ wedror @
ferg wfafy

T oA W Wafw € @1 a¥ 20202021 @ forw fAeifew

Sl

UER | v BN B I8 we, oy, sfaon fam @ @
uiferpe @var & f6 98 wew ¥ A= <al/got @
STuTlcres e el e A T §U 9§ 2020-2021 & forg

ydle \fAfoal & qewi @ e B |
V. faum &
1. =R fafrnr & HA BT fafrnT (W 1) fds g w
(v 1) e, T B sREn R (e 1) R
2020, T R [9=aR fear =
Ig A UHE 3 b g uiRd fhar o |
2. ERamwr e e gRamom sl fowafderer  (demerm)  fadme
freafemer (eieie) S P,
fagrae, 2020. yEmg dwar 5 wRaon el feafeeres

() ol W gReT AR [ o
s A g w0 fE fadme miRe e s

3. BRAOT NN ST U@ AAl R Iog Seaoy Ren uRvg (@)
fagres, 2020. TR P o RIS e RET ufvg
(iwmrer) fegaes W = faer farar s,

IE Wy N & fagge wie favar we |

4. BERIOM TR &= TF BRI TR & fawem qen R

e e fafages (i) faererer g T,

(wemee) fadae, 2020. Twg 6 B sRamn wRE e A qu
fafrae (wemem) s W g few fean
ST,

I8 W g BN fh fAde aiie e oo




5. gRamT R SUd @ HA gRav Gy Suw wedl (WeE) e TR

<

Ty (eieiter) R, B,
2020. g B 6 BRamn B Sus Avdl (Hee)
fadge w® g AR & 9y

TE Y ywIa w9 o fadas wiRa far wmq |

6. d1t faare wferme w HR a foars uftsw (ERuon W) ews
(e i) TR P
fasrga, 2020. we N P e foere gfomy ERamm

o) fdge W g AR & g
g f7 g e 7 fade aiRa fem < |

7. sRamm Im w wErs e wh gRamn gu e (el @ e @ )
(T e FE ) Hee fRE g Be;

2020 Ty BT 5 BRI gu w wEE (@Rl qe

Jar B ) HIEE e W QR faer
[CRIBSIN

TE § v e o fadme aiRa fear sy

g BRION TIEmE q= uF W ERAT dred T SIS HEREE Wil
SUSTE Tl (e T wRea B
TferoT (FETEE)
e, 2020.

RaTd B & BRATOT drermd qen i
gevae UTRRr (Hee) B W R R
fear Wi

T 4T vrg ey {5 fadas aiRa fear s

VSIS,

L)

2 T, 2020. wfa




